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FROM PUNJAB, HARYANA AND 

DELHI

6649. SHRI RAM PARKASH : WU1 
the Minister of AGRICULTURE be 
pleased to state :

(a) whether there are reports of rice 
smuggling to Bombay from Punjab, Har
yana and Delhi ; and

(b) if so, the action taken against culprits ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE j (SHRI 
ANNASAHEB P. SHINDB) : (a) The 
Government of Maharashtra have reported 
that they have detected 4 case*.

(b) In three cases, two persons were arrest 
ed id each easft. Of these, two cases are 
pending investigation. In the third case 
one accused has been convicted and the 
other aocuaed acquitted. In the ' 4th case 
no aspect eottf! b* mad* .
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